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ORIGINAL APPLICATION NO. 101/2007 

DATE OF ORDER: 25.05.2007 

CQMr~t: 
HON'BLE l"!R. R.R. Bt=!ANDARI1 ADMINISTRATIVE MEMBER. 

Purkha Ram, aged about 57 years! son of Shri Gorkha Ram1 

resident of Paharganj II 1 jodhpur, at present working as Senior 
Scientific Assistant III in the office of Locust Warning 
Organization, Locust Circle Office1 Pha!odi1 District Jodhpur. 

, '. 1-... Appucan .... 
fvtr. Rajesh K. Shah, counsel for the applicant. 

VERSUS 

through the Secretary, f91inistry of 

Directorate 
Protection 1 Quarantine National 
Faridabad 1 Haryana. 

4. Shri Ramesh Chand! presently promoted as Senior Scientific 
Assistr.:mt .. III C/o Directorate of Plant Protection, Qtmrantine & 
Storage1 National HighlAJay-IV, Faridabad, Haryana . 

. . . Respondents. 
f\•1r. f·t Gcdara, proxy .counsel for 
l"1r. Vlnit r1"-'ithurr cmmsel for respondents No. 1 t:J 3. 
No intimation reg. service of 'Dasti' notir:e in r/o respondent No. 4. 

Learned advocate for applicant brought my notice to 

. this Bench of the Tribi..ma!1s order dated ffh December 

2006 in O.A .. No, 148/2.006 at annexure A/5. Para 3 and 

para 4 of the said qrder were read. Learned advocate for 

appiicant further brought my notic.e to the impugned 

order dated 19th April 2007 at annexure A/1 by which Shri 
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